12.34 Hzs.
PAPERS LAID ON THE TABLE

WesT BENGAL TAXATION Laws (AMEND-
MENT) SECOND ORDINANCE

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K, C.
PANT) : I beg to lay on the Table a copy
of the West Bengal Taxation Laws (Amend-
ment) Second Ordinance, 1968 (West
Bengal Ordinance No. V of 1968) promul-
gated by the Governor of West Bengal on
the 7th January, 1968, under article 213
(2)(a) of the Constitution read with clause
(c) (iv) of the Proclamation dated the
20th February, 1968, issued by the Presi-
dent in relation to the State of West Ben-

gal. [Placed in Library. See No. LT-

408/68].

MINERAL  CONCESSION  (AMENDMENT)
RULESs, 1968,

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI) : I beg
to lay on the Table a copy of the Mineral
Concession (Amendment) Rules, 1968,
published in Notification No. G.S.R. 370
in Gazette of India dated the 2nd March,
1968, under sub-section (1) of section 28
of the Mines and Minerals (Regulation
and Development) Act, 1957. [Placed in
Library, See No. LT—409/68].

CERTIFIED ACCOUNTS OF COFFEE BOARD

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI) : I beg to lay
on the Table—

(1) A copy of the Certified Accounts
of the Coffee Board for the year
1966-67 and the Auditor Report
thereon. [Placed in Library, See
LT—410/68],

(2) A copy of Notification No, S.O0.

741 published in Gazette of India

dated the 23rd February, 1968,

under section 12A of the Essential

commodities Act, 1955. [Placed
in Library. See No. LT—411/68].
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COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS
TWENTY-THIRD REPORT

SHRI KHADILKAR (Khed) : I beg to
present the Twenty-third Report of the
Committee on Private Member’s Bills and

Resolutions.

ESTIMATES COMMITTEE
THIRTY-SBVENTH AND PORTY-FOURTH
REPORTS
SHRI P. VENKATASUBBAIAH
(Nandyal) : I beg to present the follow-
ing Reports of the Estimates Committee :—

1) Thirty-seventh  Report  on the

W Ministry of Food, Agriculture,
Community Development and Co-
operation (Department of Agricul-
ture)—Central Inland Fisheries Rs-
search Institute, Barrackpore.

Forty-fourth Report on action taken
by Government on the recommen-
dations contained in the Ninety-first
Report of the Estimates Committeo
(Third Lok Sabha) on the Ministry
of Railways—South Eastern Rail-
ways.

2)

—

12.36 HRs. _
STATEMENT RE: ATTAINMENT OF
INDEPENDENCE BY MAURITIUS

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI) : Mr. Speaker Sir, I am sure



